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NOTIFICATION UNDER KSSENTIAL COM-
MODITIES ALT,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION {SHRI
SURJIT SINGH BARNALA): 1
beg to lay on the Table g copy ot
Notification No G.S R. 218(E)
(Hindi and Englsh versions) publi-
shed in Gazette of India dated the
g9th March, 1979 regarding the maxi-
mum price per tonne of certain types
of fertilisers to be sold to Tea, Caftee
or Rubber Plantations or to the
cultivators, under sub-section (6)
of section 3 of the Eessential Com-
modities Act, 1865, [Placed in Lib-
rary, See No. LT-4255/79].

ANNUAL REPORT ETC. OF SOCIETY FOR
THE NATIONAL INSTITUTES OF PHVSICAL
EDUCATION AND SPORTS PATIALA FOR
1977-78 ANp AupiT REPORT ETC. ON
LLT., KANPUR, FOR 1876-T7.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): 1 beg to lay on the Table:—

(1) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the Society for the
National Institutes of Physical Edu-
cation and Bports, Patiala, for the
year 1977-T8 along with the Audit-
ed Accounts.

(i) A statement (Hindi and
English verisions) regarding Reuiew
on the working for the above Saciety.

[Placed in Labrary., See No. LT-
4256/79].

{(2) (i) A copy of the Certified
Accounts (Hindi and

English versions on the Indian Institute

1876-77 slmu with lhe Audit Report
theréon under sub-section (4) of sec-
tion 23 of the Institutes of Technology
Act, 10641
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{Plnced in Library, See No. LT--
4257|79].

NOTIFICATION UNDER CENTRAL EXCISES
AND SaALT Act, CenTRAL Excisz Roues
AND CusTOMS ACT.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SIIRI
ZULFIQURULLAH): 1 "eg 1o lay
on the Table:—

(1) A copy each of the following
Notifications (Hind: and Enghsh
versions) under section J8 of the
Central Excises and 3Salt Act,
1044:—

(i) The Central Excise (Sixth
Amendment) Ruyles, 1879, published
in Notafication No, G.B.R. 499 in
Gazette of India dated the 31st
March, 1979.

(ii) The Central Excise (Seven-
the Amendment) Ruleg, 1979, pu-
published in Notification No, uU1.S.R.
500 in Gazette of India dated the
31st March, 1979.

[Placed in Library. See No. LT--
4258|791,

(2) A copy each of the follwing
Notifications (Hindi and English
versions) issued under the Central
Excize Rules, 1944:—

(1) G.S.R. 487 publshed 1n Garettle
of India dated the 31st March, 1070
regarding extension of exemption to
Polypropylene staple flbre from
Excise duty uplo 30th September,
1979, together with an explanatory
memorandum,

(ii) GS.R. 408 published in
Gazette of Indig dated the 3lst
March, 1979 regarding extension of
exemption of Polypropyleme spun
yarn from Excise duty upto 30th Sep-
tember, 1879 together —with an ex-
plantory memorandum,

(iii) G. 8. R. 2o0(E) puiblished
in Gamette of India duted the 31st
Rnrch, 1070 vegarding extension of
mlp‘thn @ owrtiin prepered or
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duty upto 30th Aprl, 1979, togethe:

with an explanatory memorandum
[Placed in Labrary See No LT--
4259/79]

(3) A copy each of the following
Notufications (Hindi and Englisn ver-
sions) under section 159 of the Cus-
toms Act, 1962 —

(1) GRS 315(E) and 316(F)
published in Gazette of Tndiu dated
the 31st March, 1979 regaiding ex-
tension of exemption to heavy
melting sca'p of iwron and stee]l from
basic and additional customs duty
leviable thereon upto 31st March,
1980 together with an explanatory
memorandum

(u) GRS 317(E) published 1in
Gazette of India dated the
3ist March, 1879 ragrading
extension of exemption 10 Jigs
fixtures and ganges etc for the
manufacture of Krup Man
Laght Metal Float Bridge from
basic and acdditiona] customs duty
upto 31st March, 1980 together with
an explanatory memorandum

() GSR 318(E) pukliched
in Garette of India dated ihe 31st
March, 1979 regaiding extension of
exemption to armour plates for the
manufactuie of armoured wvehicles
{rom basic customs duty upto 31st
March, 1981 together wilth an ex-
planatory memorandum

(v) GSR 319(E) publithed 1n
Gezette of India dated the 31st
March, 1979 legarding grant of
exemption to certam articles impor-
ted 1n connection with the manu-
farture of armoured vchicleg
from the whole of customs duty
and the additional duty upto 31st
March, 1981, together wath an ex-
planatory memorandum

(v) GSR 320(E) and 321(E) pu-
blished n Gazette of
India dated the 3ist
March, 1979 regarding extension
of exemption to componen: parts
and rubber tyres snd tubes requured
for the manufacture of heavy,
medium and light commercial mo-
tor vehicles and tractors from the
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basic customs duty in exceas of 25
pe1 cent ad valorem and from the
whole of additional and awalary
duties of customns upto 30th Sep-
tember, 1979, together with an ex-
planatory memorandum

(vi) GSR 322(E) and 323(E)
published m Gazette of India dated
the 31st March, 1979, regarding
grant of exemption to DDT tor
muldation from basic duty in excess
of 15 per cent ad valorem and from
whole of additional and auxiliary
duties of customs upto 31st March,
1981 together with an explanatory
memorandum

(vn) GSR 324(E) published
in Gazette of India dated the 3lst
Maich, 1979 regarding extension of
exemption to Soyabean eatiactions,
meal from the whole of expoit duty
upto 31st March 1880 together
with an explanatory memorandum

(vi1) GRS 325(E) published
in Gazette of India dated the st
April, 1979 1egarding Tevised rutes
of exchange foi conversion of cer
tain foreign currencies into Indian
curréncy ol twce-versa, together
with an explanatory memorandum

[Placed in Library See No LT--
4260(79]

NOTIFICATIONS UNDRR CANTRAL ExcCist
RULts AND AN LYXPLANATORY MEMO-
RANDUM

SHRI ZULFIQUARULLAH I beg
to lay on the Table—

(1) A con eath of the following
Noti ications (Hindi and Enghsh vei-
sions) 1ssued under the Cential Excise
Rules 1944 —

(1) Notificatton No 156/79-.CE
published 1n Garette of India dateld
the 9th April 1879 regarding 1mpo-
sition of basic duty on steel ingots
produced by mini steel plants

(n) Notification No 157/79.CE
pubhshed yn Gazette of India dated
the 9th Apnl, 1979 regarding am-
endment to Notification No 148/77-
CE dated the 18th June, 1977 as 2
sequel to imposition of duty en steel
ingets produced by mini steel plants



